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[ drowz faz )

¥ F UF I FB FT WA
WO #ETE F7AT g A1 g dg fF
q9q Al 674 gfvzar ¥ fAg Amd
&zd Frfrr 1 727 fam 2, @ ux
IS FIW F TEA GIN F1 TF gAC
®1 THAT T qgT FT GHEATHT F1 FAAHA
" ¥ waz faalt, 5 3 TAe &
fawm 7 W weg faer | gafan @0
qura & f5 wewgre @ 939 9%
Us Amd grz FwTIfEE aamd fay
fearasr w29, Fwic. 9vEn, 99E
wtz gfrgmon fa= 211 = g
f& = T & 9 gwwd 3, g0
god ® TAF qIE ®oagr qra
w7g freet | Z\ ad deed #r3feme
& @ ¥ 419 A & wsAT I AT A,
TAATAF TAT F1 6T T & | WL 7T
Frafeas gt A1 =9 AT F7 OFAT
T /T AT 7 91 A2 )

oeq ¥ UF a1 "/ FgT 2 fF w
gRTY W § &% SOTET 97 W1 F giaA
FAMGTE L FmamIaAg
At gaRa 4 f& war & wam 9%
TG FT T&4 FET AT °Y | FAH
ZAT ZW FT THAT F1 GFFT TG 2 A
faazaras wfaagi &1 SR fAer
%) o @ gg ®AEH 9 fF owar &
qUTT 97 TEET & GANSA FH &
T12 e F folr gEis &1 Se AT
2 T & 77 A aaw AfaT gf &
oA mwifaF FI F1 g9g 4, AiesE
fawaardt #1 FHT WY WE FME T
AT F qERET Y WO gY W o
A7 = aed § & ¥g @ g fF W
FE F AN gAT TSY AT §, WAL
IAT WEW & AT qgrE) hv § 9 WA
T AR § a1 #1§ FTAYT A1 I A
@1 ¥ g § wEAr AT g
f@ ™ gat aw & weey e

MARCH 28, 1973
Health & Family Planvwing v~ G. G. Singh

Statement by Minister of 36¢

Medical Cullege, Faridabad (Disc.)
Ay ferdfedta dar 8Y wf R e
A1 fauward d=r & wE 2 gEwy T
FET T AT T q% TAET 3T AE
FIT F7 % U A4 A TG AT 97X
FY AT ZATT ATHA WA AT

T W=l F 419§ F gyl gegar
AT E
17.08 hrs.
DISCUSSION ON  STATEMENT
MADE BY MINISTER OF HEALTH
AND FAMILY PLANNING REGARD-

ING GURU GOBIND SINGH MEDI-
CAL COLLEGE, FARIDABAD

MR. CHAIRMAN: We now take up
Discussion under Rule 193 on  the
statement made by the Minister of
Health and Family Planning in the
House on the 22nd March, 1973 regard-
ing Guru Gobind Singh Medical
College, Faridabad.

I have got the list of a number of
speakers here. The time allotted i:
limited. I would request the hon
Members to be a: brief as possibie.

Dr. Laxminarayan Pandeya.

T AEHTVTN qigq (HeEiT)
FamIfT T, 22 4T, F1 AIFAG @
wat wgrem Fr faar wa awsT faar-
faai # mfaw fwm qer & a0
X 3I7% agd T AHT § A faEme
F1 N8 a¥aq arn fag gur foms
T 9% " Y fr wewaa:
sl ot arf oW afe g3 faw
I wuwRg wirer s g |3
afeq gdt ot ¥ 9 qgr A few
g ITF feg™ Fawem & Y A
weafas faeramyet afaa gor 1 o
TIAAT T AR AT &1 q¥F fomy @1
foa® art & T g7 3% T 39
fafrag x=zm sz a@dd, A& FN
wErfaqas fawix fear s ol
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wuTAT &4t 44 1 AfRa 22 w14, F1oaT
agTeq fgar & | 39F wiIg A1 =M
frei e w4, A T, F aEw
FT ga0Aw 337 & I9ET A7F F qrvwo

e faemaT =rgar

“if a trust can be registered or
constituted and if charitable nd
public-spirited gentlemen interested
in the education of students in Pun-
jab and Haryana and, perhaps, also
in Delhi combine together, then
sufficient initial funds can be raisad
....and then perhaps some way can
be fuund.”

az I OF FOT FT Fha faa, 9
SIF WIT AT FT T T4 A9 F
WY 39 AT &7 w47 74 fr % weEw
T sufr g€ # w7 TAR T A ogw
famit 7 et fA g o7 a7 T1ad ) Afaw
IART 397 ZAC AT A7 § A7 fraraw
7 gfefma ?;T'T’XTI

FIAFIT F AT H 20 75T F,
19 feaesT 1, 7 @i I AT 22 A0
w1 AR AT AL A% 7 971 gf 77 fafa
ST GIHTT A TH AT KT EAHT
X 7Y JozT 75Y 1 &, gafe AT
TI¥ & wax gaeadr #, faweaw
giearo e IerTardy FAT &, 3700F
fiedt 7 fra geTC F T@ wEA A AT
T & ar § oF ArEIrad 3w
araradt ¥ dar gwzsr fwar 1 wramadl
Fr <forezma gar A A AT UASA AT
WRTT Y S §ogAr | G

Medical College, Faridabad (Disc,)
ZM & @7 g o ogeT FAT
green fwar, 37 ot Amwiew a1 A8,
44 A/ wTAT IHI3T fEar ) wwEv
TFI FAAF AT A few ag |
TZ 37 00T HLT, IAFT ITANT v g
arFdt, r7ar 2 ar 74, gA A7 Ay
FAFr AT M2 g Aagd: AFT
F1 FAFET @A Trfgr | gE@ wEIT
R e F IO F AT H gheamor
ROFT T TF A3A 7T, I Twqd H
wwfory gom a2 37 ardwr Ay A
mifgfr &, zifrgze sfafada v
e frarfe 3z faardt g s
gi@ TF | FAAFT FATHT 7 faar—
fafi & g4 & wraqr a1 7 i areaa
"Hwaa wr iiefromr fadio, seee
Fracry YA, 1frafad & afe-
faras {vm, Afess wifamw g #r
TIT FE1TTTLZFT Wiy 9o g
gfuarmr &1 2z madqz ¥ 1w avag
HuFad faar g, 3971 % 357 0
ArFATE | T FENE ¢

“Similarly, necessary approval of
the Medical Counci. of India will
have to be obtained by the Medical

College as required under the rules

of the Medical Council of India. It

is requested that Government may
be kept informed about the steps

taken for the establishment of the
Medical College.”

TH ¥ A7 I FTAZTT 9T AL0E

gfaaraarg 197279 TaaFRd :

“The College authorities will have
to take up the matter regarding affi-
liation only after the college has
been established according to the
requirements of the university.”
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[s10 =EATIEN qregd)
gfrafsdr i 35 feamodgs @
axdt &1 XfFT 35 g FA T (AT
37 gfogrm A gz w1 oA fEar
wgqr A IFEM FEAT F T AwORAF
397 faar feeg w3 4378 Yag =7
f& ®OT £ FAT F TG FAITATZ
F wrr =gy & 3o afe ) #0
% | wrafa gg 97 £ 7 5 i wAT,
qy-cieT? ¥, 79 ¥ U9 L $IF TG &
A A1 ot AL AraF F oAz TaeA Ad
% oy feqfy § 7z Ar—=ivze TR
30 9T 31 AT R 3 PR @

T qTh T 74T a7 o w7
fx ffermT $ & qraT T T AT
£ 39 &1 ATE

1 afexg F=7
YRR A3t A AgA g, w A I
XFX ¥ AW 237 TIAEZA T 9A
for 21 afzaza 297 wEm R
q& F grgs fz7 § AT H A0 "I
¥ araar Sz e gfrarm aadgs ¥
1 A< w1 ardr gaard feasaa &
FRH TIAEX FrAMFT L, Frfemw
¥ AT ITRY FIH FIA KT AfEET,
A, s wfz }Y ghar
ITFT FAA I F fAy, wg, A AT
T, qrAvTE giaary for iy & fam
N1, T A7Z F (AAiAAT W oq9 H
THY FTHT AR 417 39 4g
fag Zrar z zfrmmr avare ot T9H
mx TEf 2 faa yaT gy IEA IO Al
TAAFIT FIFEATT F1UGT AL

wZF aF TA FN TEAEL AT

Medical College, Faridabad (Disc.)

grgg % fas @Mt F  qr
faar za& a1v ¥ mEEm w9
AT TAAZ A AT I, qAEA IN
a ¥ frar fx 9fy sawr "raeg s
mH ¥ & W gz frAr § tfe gf §
74 {7 g8 et 97 799, 7 Afag |
T2 TAIT AET 3T F1 ML | W F AR
Hqro TTo WL o AT 744191 {4212 | AT AW
ferrzs 7, fam Amt & faaifaar w1
Igarar ax aifz fag g7 afza am
Fy7, TTRr afgz ST W AWA
™1 27 fax A oA famfan
F1 31§ IAT A4 AT T FAT AL
AET £ 1 AT A1 AL THM 44 TG
wrar 1 faar 39 77 ferw fam 30
AT AF A9 A7) EF 77 55 Ay
AT R I FEAlAAD A W F w7 A
gz w17 7 f2mm o 3AT AT w3
frmrfrzmram v wTR AT ¥ 0w
Tf fgafaat #£1 Sz OBrar, g7
IT 17 AT TR TIIEZ F I AU
#1491 7 famn, zA<r Avw A7 fram
fF Z807 7m0 Q117 w37 A F, Afam
ZH AGT TT F7 2 A4 AT AR | F7A
% fp zarT qrA 218z oEIATEAT AETE,
Azt E, mArwr qgfqaraii g 73y
EIIT 7 22 AT #1 A1 FFAsm fEar
4z 931 AOTEFAAT & 1 97 F21 E A

My sincore advice 1o my young
friends, who mayv have undertaken
a hungber strike, would be to work
hard and take their chances for ad-
mission to these colleges in  the
forthcoming session.”

faam4t =5 7w T afrar F+vE 78 1 0%
af FY 7= safada 78 9 W w2y
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r
# fF o W 7 Fom F fAe AR w9,
afrag ¥, d239 77 o wrfgag a3

e w4 afx w1 w A A
qrATAET HEET T 19 frmET, 197291
A1 FFAA fFm, IFF O 13 AAET
¥ 1 agqa oo 3@ awg oww am
Fez F AT FAT AT el 1T | ag WO
wfawr & a1 § waraT weet AvE A1
T | AEA AT AZ AT ARG AT AL
TTAT 7 T 29 97 TEAdz A
zfrqmm waHdT FoATg 42 T ATAT
zirarm MEAAz o dWE TEEAT T
19 4237 191, 3741 A707E T AT I3
FT AT I ATE AT2 THT AT A
% a3 a8 afy a1 mfe e m
st fewraze g, wq Ffaa & gwrzw a1
AATAT PN, W ARAT £ fF AT 51 A
ga7 779 faar wm7 1 AT A2 FHAT 7,
fip P ST T 77 WA 47, 30 FEIC
T T1E ATgaA (AT A%AT §, AlFA g
g4 fasaar avag 74 ar oo o7
Zar {F A1 @ G137 FrAr AT 449
ZIT TEIFIAAT A3 73 TET fOwrTR
¥ oaqd go | § 7377 3 r 08 ArEnr
TN 1 17 71 717 a1 faasw faas

formag &1, 9wEE T AT A
ST Ef fie 77 qer orfaa oo S9
a7 7 frar 20

# 931 A2y 7 fAg T wrAr A
¢ AR # 573 Fefsad smarad maT 1
LRI R CE R Bt B i o g F B
qg-wzeet fgardi #, fax T faar
TTHIT WA § | AL qrg wra ar g

Health & Family Planning re. G. G. Singh
Medical College, Faridabad (Disc.)

2o At & gk wifa S 375 §
TAT O BrA F fagd WvaA 60
A7 70 97 ¥ A9 § 3, ¥7 safemi
TAE sod o TAIF AT AL
49Tz ¥ orF 797 F fa7 & e maeed
AT At 50 TFz 17 & ured £
T AIFART SOTTHZAFITE | 1
o F fraamedzT £ 39 Y 97 F7T
74 2 A I9% qAfaT 37 #1 aeTar
fraifg s s a=fr 21 Fraww 2 fie
3T/ F AR OT AW BT AT FA7 FN
AT 7T w7 T £ | AfFA & =
AWTT 17 57 07 FF 34 Ar ¥
717 frardt oama 2,47 fam avg i wet
ZIT, AFTFEA F0H § 37 F 703 F1 0740
g1, Az Arw Ar7 AET ZOUT 0 Y ®A
| AT faamdi gra § )
17.17 hrs.
[SHRI K. N. TEWARY in the chair]
#uAtwgrag 7 g w7 FEm
g7 FavdwF Tmg@E AT )
£ AT Yoz AtT migaen Rt
ATALE A AT ZTE | IFIT Iamma faar @
fa afz e 7z fo goovew fraee
F A frqar 3 AT Ag AveEr AR A
FGATETEA 7 T AFA § AT A F7H
A FfF9 1 3F J@E T T FFT
g1 o wifa & oo w=dr sty ot
oiq frAar T AT 93 % qafg 7
fad 7a @ a7 TIAA 34T T
FAE AT ITR FT AT gfAad
AT, AT AT T AAAT AT AT Z |
TTF T4 514 27407 444 A 55
g4 TIE T AT 2, gnEreT A
fafz 7 =ar 2 1 9=9r wqzifag #MA-
fazr TX@r g1 AT 37 FT HIT AT
TMERIE | WF G afz TS
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[s10 ®aFTTTAW qiva)

gae 3 7t I it A1 9T afq-
afxdy g ot afefeing faw == 2.
FFe FTFEfrR 37 T OIT AT AT
FiFA faar &vai F gwew (597 g0 A3
TEAr 43 WA &0 UWEH AL Z | A
F1¢ 71er fasw T 980 =gArn ) wfz a2
TTEAT FARTAT AT AT 9T A% FE A
F1E ey fames ooy 21901 9 o4
faoar asrges foor gz v & a7 W
o1 fa=rv 21 ST 2 WA RTe0V
wiTag 2. 33 w1 90 98 nifae far a7
HErE ) a8 W 9AAF W A
gformom & w2 T AT ¥ oAb
FIRIZTTZT 3 T AT AATT £ AW
fom 7 o7 M1 937794 T3 F AT 2
AT 9137 2 2 51 A, A wa E A
HTF RIS 752 Tw0 AFT L WP T4 762
¥ OTATS 97 I A £ OAAET HWOAF (]
g1 Tz Ferfasigwram-Ard ) uar
HEET A 22 WA AT AT aUH gL EIT
% fraqr 7 # war AT

“There is
them to Patna™

WTT 277 ST AL AHAT 9GT |
“Tnere is no such move at all”

AT [T IA4T AL T 51 3T Z AT
TEATFAAF T oy ars T B A F0
FIAT AT # 7

"I99 1T 704 ®15Z AT TET I

I may say just now that a move is
afoot to sulve this problem within u
week. So 1 would request hon. Mem-

bers to wait till then when I woul!
be in a position to say something.

MARCH 28, 1973
Health & Family Planning re. G. G. Singh

no move to transport

Statement by Minister of 368

Medicul College, Faridabad (Disc.y
HIGT 0T 4aTg a1 287 a1 a1 fosr
femia 7 gz =7 F A Afeg @0w Ae
Tgq 7 1 frarfasr &1 afqeqr wma
gegrivRa 77 faar 2 7 g7 ey
TS gT ¥ IA R A |AUF 2)
HTF AT SIqT FAFT 712 1 AT |
THH WTTHT AZA AT 2T 2 H 17 AIT 5HT
TIEEN

zg dfedFA arqqg 1 F™ 7
Frq AT fRerAr aF 7 9AF a9 5
q7 21T E
The Minister has subsequently stat
ed that Harvana Govi. were not &
party to the plan to start a colege:
Thnt i: not cofrecr 2 has been men-
tione:! 1n para f.

=TT Fa7 woA w1fzez (Fay 1)

TIAF #202 77 F Q7 H 37217 41
F faq g, IwAT AT AT TA ) FFEAL
foe #1730 fam w71 2 fr g fa)
dY gTRAT FT EIT T TAT AS0 U901
AOET X AR AZASTAAFAE | TATT
QYHAT & qTHIT AT7 FIR 504 219 5 7

THAT AFATAZY, A H AT IARI AL
T 1’-'5_5!' ? .

“The scheduled programme of our
Planning Commlission in the field of
medical education in the public sec-
tor is lagging far behind of the
daily increasing needs of our rapid-
ly expanding population. It is not
possible to mest this challenging
situaticn unless some patriotlic ana
special orgamisalions take the initia-
tive to bridge this gap.”

7 723 & fx 1civa aedit A faawe ac
AEATEY FAmE ¥ ) g AT Al F
1% wva £7E Frdady 74 wTIEE
I AT 7Y 5 geRe wang #
HTETL §Q 731 F7 qFAT & 39 fan 2q
F71 AZA ¥ 1 AfET ¥ qawww 7 fF
faerifaat & wfaer % qrg 321 faaTe
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F 8, IAF1 IgiA HIFHAT FATfII
g H T g FFaea U 6 gn ge
gt e maa g, faaifast a1 afqey og-
FILTT aATE & | AT F29 & F @R
saed fa.®d g, FAA g SATAT
gyaeq  fwar @fea gw Fmume 4@
guy & wwmar g fx oafk =
[EAT AT A Al A TE
g1 AT @ & 1 faaen Gan Faee
frat mar & <7 4 &1 fewra arA AT
St T @Y mawret & SaF &S faar
ST | W1 8 IS f@aTs FEarar gAr
Frfar | wf aF AT FTEATE AT
7@ & g, et safaa & wrm frgane
w2t et ) faareft aqaw 99 @
& fr g AT A SRR 44 ATF &IAT IS
g vt & fran, afea g&a arasz
qTT F1E FTAITET Al L W@ & | IAT
faarfaay &1 w1 smar & 5 ge T
Fur ozt FOwT | g F fomg
¥ 7z oo fx st g€ &, drar-usrgd @
&Y FLHTT £qH QA1 F a1l ¥ e
FTAATEY FTT AGN FLAT & 7 AT FT
F9er & BF a8 F1AaEr F3 |

HYHRIT FT THET & 33AT AR |
7 ag 23q H a9k g AfFT T A
TAFT W (5 F FTAAT WA A
o F<ad faq g1 ag ggEa w0l
T @ g1 ower 7% faenfaay w1
graey & g¥ el a1d § 78 geAT Tnfgn
Fa@  zawT &y amAr arfge fF ST
&ix s3w faa g, f6x 9@ USeAT
% et AT FTerS AT F ASIFA
Fraw & a1 foret Sy a<wa Fra o § faa
TAY FI1E B AG1 9SaT | Tl HTT EF
gus I yaw feard | g FET g
fis Fei @1z fafads & 5o areq waw
faarar @vqg 57 & | QHY 9 ¥ gEY
FAT F SF qE T FIGW & faQ
FIFIT F) (AACHF FIH ISTAT =A1(8W,
ZEP are 7 Gar SN & FT AAT

Medical College, Faridabad (Disc.)
Awr AET AR afz v g ar ge
AWy =qfaq ) 1 FHIT FATE T AT FIE
g i T faarfaat 1 91 qdam
TF TFITH g @I &, STHT ST wigex
AAFTET G TG e, SR Fared #
AT 3 HTGT I T [ qFeTeq
faifaat & gaag a7 51 515 FWH
aad A4 g gAT 1 & um &r
fadaT wwar stgar g f @i @i &
o+ fag ang ga fawra

SHRI JYOTIRMOY BOSU
mond Harbour): I do not believe 1
mincing words. Mr.

must find some way out immediately

to solve this problem and help these

unforfunate young students. Other-

wise you have no right to sit in the

Treasury benches and in this House.
You do not find employment for those
who are in need of it. This is a field
where there is vast scope and yet you
have not done what is required. Here

is a very useful article written by one:

of the leading papers. It says:

“While students clamour for seats

in medical colleges and the majority
of the population in the couniry
goes without doctors, there are over
half a dozen medical/teaching shops'
which charge a capitation fee rang-
ing from Rs. 5,000 to Rs. 13,000..
here of course, it is Rs. 20,000—

“from each student in return for

unsatisfactory facilities for impart-

ing so-ca'led medical education”.
This Government has always a pre-
text. It does not realise, it does not
confess, that at the root of student
unrest is this state of affairs; it is the
outcomne of these things.

There is an acute shortage of doc-
tors. The Health Survey and Planning
Committee recommended certain no-

rms etc. and recommended a ratio of

doctors to the population of 1 to 3,500.
The requirement of doctors as at—1970
was 1,70870 where as the expected
availability was 1,37,930 a shortfall of
about 43,000. The ratio of doctors to

population is 1 to 4,300, a shortfall of

doctors to the extent of 32.940.

(Dia--

Khadikar, you.
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[Shri Jyotirmoy Bosu]

In the rural areas, which you and
I represent, on the basis of a study
conducted. by the Institute of Applied
Manpower Research, it has been esti-
mated that the doctor-population ra-
tio at present works out to 1 to 11,000
approx. against the recommended
figure of 1 to 3,500. Statistics regard-
ing the number of villages where
doctors are not availab.e as on 30-6-72
show that there were 200 blocks out
of 5223 blocks in the country where
primary health centres had not yet
been established and 140 primary
health centres out of a total of 5,192
primary health centres were without
doctors.

This is the situation in the country.
The hon. Minister, Shri Khadilkar,
spoke on the 7th March, 1973 and 20th
March, 1973. On the Tth March he
said:

] may say just now that a move
ig afoot to solve this problem within
a week. So I would request hon.
members to wait till then. Then I
would be in a position to say some-
thing"”.

Shri Khadilkar may draw some
comfort, if he likes from his state-
ments. On 20th March he said, as
befits a Minister:

“There is no move to transport
them to Patna. There is no such
move at all”.

Then he said on 23nd March, 1973:

“There are medical colleges in
the country where admissions are
made through competitive examina-
tions on an all-India basis, My
sincere advice...."”

ind so on, Dr. L. N. Pandevy has
poken about it. This has come from
1 Minister—I do not know if he has
ny sense of responsibility. With due
-egard to Shri Khadilkar’s hackeround
ind age, I am constrained to say that
t was most unbecoming of him to say
hings like this.

Medical College, Faridabad (Disc,)

Then he said:

“The Chief Minister of Haryana
has recently communicated to me
the result of the enquiries institut-
ed by his Government...... ”

Then he refers to the money having
been colleged by the management of
the college at their branch in Delhi
and the suciety itself being registered
at Patna and all that. But what about
Shri Bansi La.'s message of goodwill?
I have get a copy of the prespectus
they have published where he says:

=1 send my good wishes on the
occasion of"....

a very genuine man, a very honest
man—do not question it....
“the inauguration of the Guru

Govind Singh Medical College and

hospital at Patna”.
This is the game organisalion, one at
Faridabad, the other at Patna. Now
he suddenly absolves himself of all
responsibility and tries to some rsault
very comfortably, putting the students
in great danger.

Again Shri Khadilkar says:

“I would like to assure the House
that no effort will be spared to deal
effectively under the law with the
persons or orgahication responsible
for creating this unfortunate situa-
tion. To ensure that in future stu-
dents are not duped in a similar
manner, the Government of India
has taken up with the State Govern-
ments the question of banning ad-
missions on the bhasis of capitation
fees and the opening of sub-standard
medical colleges through suitable
legislation on an all-India basis.”

I would ask Shri Khadilkar to kind-
ly cover this point in his reply: what
is to happen to these unfortunate boys
who have already been duped, black-
mailed and sgueezed?

The Minister for Health, Shri D, P.
Chattopadhyaya, said that Government
was considering the proposal for tak-
ing over the colleges by the State or
the Central Government or providing
financial support to the colleges when
the collection of capitation fees was
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stopped. I want to ask: how far have
you been able to proceed in the mat-
ter? Two members asked whether
the Minister would constitute a par-
lilamentary committee to co ute the
affairs of the Patalipura Medical Col-
lege—another feather on your cap—
where ‘the stinking scandal of the
}vorklng of private medical colleges'
was cxposed.

MR. CHAIRMAN: There 1is not
much time.

SHRI JYOTIRMOY BOSU: A party
of 22 Members got 22 minutes. 1 re-
present a party of 25 and thereforoe
yvou can give me at least 24 minutes,
I will take another five to seven min-
utes ¢ the most. So far as the char-
ging of capitation fee in the private
colleges 15 concerned, the policy of
the Government of India is to dis-
approve—this is the reply......

MR. CHAIRMAN: You are reading
it.

SHRI JYOTIRMOY BOSU: Unless
you hammer it, you cannot make them
realise.  The reply stated that  the
Government of India has suzgested
the taking over of such medical col-
leges—Mr. Khadilkar, this is  your
reply to an Unstarred Question No.
3917 dated 11-12-1972—and thev have
said that so far as the charging
of capitation fees by private medical
collepes is concerned, the policy of
the Government of India is to dis-
approve of this practice and to dis-
courage the setting up of such medi-
cal colleges under private initiative.
The Government of India had. sug-
gested the taking over of such medi-
cal colleges by the concerned State
Governments after examining the
economies of the issue as medical
education is in the State sector. I
would like to know what progress
you have made with regard to this
college at Faridabad, the college at
Patna—the Pataliputra Medical Col-
lege—and the one called Sampurn-
anand Medical College in Banaras.

Mr. Khadilkar's announcement in
the Lok Sabha on the move to enact

Medical College, Faridabad (Disc.)

legislation to ban substandard medi-
cal colleges is a reiteration of the
Centre's earlier stand on the issue.
The Central Health Council recom-
mended such a siep at it Bhuvanos-
war meeting o month ago. This is
dated Tth March, 1973. 1 would like
to know from Mr. Khadilkar what
steps he has taken regarding this.

The parents of the students are
very much concerned about it, and
they have formed a commiltee and
they have made some very reason-
able requests. Mr. Khadilkar, I am
sure, has a copy of this. I would like
him to tell us what he proposes to
do with regard to this six-point de-
mand which they have placed before
the hon. Government—I do not =ay
hon. Government, but the hon. Min-
ister, and would i.l:e {o know what
his reaction is and what he is going
to do with that.

There are 170 students who have o
be salvaged from the Faridabad ins-
titution, and their future has been
ruined. They have been made to pay
Rs. 20,000 per head which total up to
Rs. 44 lukhs. This is not the first
time. They have another branch at
Patna; there is also a bungling which
is going on. The Patna college had
taken Rs. 15,000 for admission in the
1st MBBS. In this college there are
students with marks ranging from 38
to G1 per cent in their qualifving exa-
minations. You will be surprised to
know that these students have been
for the last 18 months in the Ist
MBBS of the Patna college but it has
not so far been affiliated as it does not
fulfil the conditions of the Indian
Medical Council for the teaching
stafl.

The students have become frustrat-
ed as their 18 months’ studies are
wasted. To cool them down, the
management had transferred frem
Patna—the State you represent here—
50 Pre-medical students to Fardibad,

. and still there are 200 students in the

1st MBBS of the Patna college who
are rotting,
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There is another thing. This is an-
other monumental Congress bungl-
ing. 1 am sorry to say this. because
this is nothing but a fraud. In the
Pataliputra college, they have col-
lected Rs. 60 lakhs. The question is
this. In the Faridabad college, you
have the Chizl Whip of the Punjub
Vidhan Parishad, Mr. Atwal, as a
member of the governing body. 1
‘want to read out from the prospectus
where, I am sorry to say, there is
such a complimentary greeting from
-our hon. Speaker. It savs:

“I avail mysclf of this opportu-
nity to extend to you my heartiest
congratulations on this occasion and
I assure you all co-operation if ever
needed.”

Now, may I request our hon. Speaker
to co-operate with us in salvaging
these young boys whose future has
been ruined by these unscrupulous
fe'lows sitting in Patna....

SHRI PILOO MODY (Godhra):
..and in the Treasury Benches.

SHRI JYOTIRMOQY BOSU.:....and
in the Treasury Benches. Now, there
Wus a proposition for a trust,

I want to know why in the trust
meeting, which was presided over by
Giani Zial Singh, the Haryana Chief
Minister's name is not to be seen. It
is situated in Haryana. Haryana Gov-
ernment had given them permission
to conduct the postmortem or the
dizsection work. Therefore the Har-
vana Government cannot get away
by saving that they had no knowledge
of this institution. The trust was
constituted at the request or advice of
Mr. U. S. Dikshit, the Union Home
Minister and the trust meeting was
held. ... (Interruptions). 1 have goi
a written report here, and the trust
consisted of people belonging to one
party only. In Punjab and Haryana
it is the Congress Governments that
are ruling and in the Centre a’so, it is
the Congress which is ruling. So there
is one party ruling in all places. What
is preventing them from coming to
an understanding and saving the
future of the boys, who have been
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cheated by a bunch of people under
the patronage of people belonging to
the ruling party....(Interruptions)
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I want to end by repeating what T
said at the beginning: Mr. Khadilkar,
we will not let you sit in this House
unless you salvage these unfortunate
170 boys from these miserable condi-
tions which have taken place due to
vour negligence and duc to dishonest
attitude which your party took....
(Interruptions)

SHRI VIKRAM MAHAJAN (Kan-
gra): The affairs of the Guru Govind
Singh Medical College. have become
a great scandal and the name of a
great Guru has been misused by a
few unscrupulous people. The time
has come when the Ministry of Health
should tuke a policy decision regard-
ing the medical colleges in future and
also this medical college, which is
now under discussion. Approximately
200 students have been duped and
they have becn maode to part with
about Rs. 20,000 each. Such a huge
amount has been iaken f{rom e€ach
student yet, the hon. Minister has
come out with the statements in the
House, saying at this juncture he
cannot do anything. With the utmost
respect, I must say that it is a very
sad slatement and I hope the hon.
Minister will think over it again and
give a more satisfactory reply, so
that the carrier of these students is
not ruined.

In their agitations, they have taker
a very peaceful stance and they have
not taken to violence.

They have given out a stalement
that the Central Government does not
open medical colleges and that it does
not run medical colleges on its own.
They say that it is a State subject.
I may be wrong, but my impression
is that there are a few medical col-
leges run by the Central Government
also and some of them are in Delhi.
There is some misunderstanding in
what the hon. Minister has said.
Therefore, I hope that some sort of a
trust is created, supported by the Cen-
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tral Government, which will enable

this medical college to come into
existence. As submitted by some
hon. Members, there is a letter

which the parents of these students
have written to the hon, Minister.
They have said that they are willing
to form a trust. In fact, they have
formed a trust. They want, some
form of help {rom the Ministry. What
they want is very reasonzble What
they say is that the money which has
been coilected by the trustees of the
Guru Gobind Singh Medical College,
can be taken away from them and
handed over to the parents of the
students, so thal they can with this

nucleus money  and  coniributions
from other sources including some
help from the Central Government,
form a trust and run the medical

college.  These are their demands:-—

1. Arrangements of taking over
the colleced fundsassets by
the promoters and passing on
the same to them.

2. Financial assistance by the
Central  Government Punjab
and Haryana Governments,

3. Approval recognition by the
Harvana Government to re-
start the college at the exist-
ing premises for the time
being.

4. Hospital facilities by the Har-
vana Government at Farbida-
bad.

5. Land allotment by the Haryana
Government for the construec-
tion of the college at or near

) Faridabad,

6. Arrangement of affiiliation of
the college with the Punjab
University.

The demands that have been made
have been submitted to the hon.
Minister and they are very reason-
able ones. I wish the Minister makes
a bolg statement in the House accept-
ing their demands and thereby help-
ing thern in the formation of the
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trust so that lives of these students
and their careers are not ruined.

Sir, we do not want what we call
alibis or cxcuses. The time has come
when some sort of positive action is
called for. Our Prime Minister has
always stood for the students, for the
vouth and for the weaker sections of
the society. I hope that the hon.
Minister does not sabotage the pro-
gramme which has been enunciated
by our great Prime Minister. There-
fore, I request him to support the
formation of the trust which the =ar-
vnts of these students have said that
they would form. They would not only
support it but they would also give
financial assistance. And this is my
major request to the hon. Minister.

Lastly there is shortage of dociurs
as also shortage of medical facility.
The time has alsn come to slart new
rolleges and for the support of the
trust which is being formed by the
students. I am repeating the same
and I hope you will support the
*rus! which has been formed by par-
onis or which they are going to farm
so that the career nf these students
is not ruined.

MR. CHAIRMAN: Shri Chandrap-
pan.

PROF. MADHU DANDAVATE
(Rajapur): Sir, let me be allowed to
speak.

MR. CHAIRMAN: If the hon. Mem-
ber yields I have no objection.

SHRI C. K. CHANDRAPPAN (Tel-
licherry): I have no objection.

MR. CHAIRMAN: All right
Madhu Dandavate.

PROF. MADHU DANDAVATE: At
the ou'set, Mr. Chairman, I would
like to remind the House that this
issue is not merely the issue of the
Opposition and the Treasury Benches
but also the issue of the members be-
longing to different parties.

Prof.

Sir, I handed over some memoran-
dum to the hon. Health Minister some-
time back. Normally I would not
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have insisted but I want  certain
suggestion to be thrown before him.
If the hon. Health Minister has no
objection, I wish to draw his atten-
tion to the fact that I have nanded
over to him some time back a murio-
randum signed by more than 70 A.Ps,
belonging to all the parties—ruling
party as well as the oppositioy pary
I would very much like that this
debate should not be taken as a
debate between the treasury benches
and the opposition parties. We must
try to arrive at a consensus 3o that
all those students could be persuaded
to go back to their studies.

Sir. I have a persona!l stake v onuse
I nave been a teacher all ong foar
the last 25 years or sn, T. +hi: 1.
titution, there are DoaT e

have come from my unijversity,
Therefore. T say that [ huve some pei-
sunal stake in this particular problem.

I would like to point out to the hon
Mirister that this ~hould not be tre.t-
ed as a debate between the treasury
benches and the opposition. On this
score certain efforts were made to fing
out a solution. The former Health
Minister has already said in one of
his statements that he had no objec-
tion to use his grod offices both in the
official capacity as well as informally
to discuss the problem with the Chief
Minister of Haryana as also the Chiet
Minister of Punjab and also to meet
the number of social and other ins-
titutions in trying to find out whether
snme charitable trust could be set up.
I dn not allege that those efforts were
not made. Efforts were in progress.
In order to work out the possibility of
setting up a trust. a meeting was con-
vened by the Chief Minister of Punjab
on 18th January 1973, which was at-
tended by the Shiromani Gurdwara
Prabhandak Committee, Guru Gobind
Singh,

Foundation, Guru Nanak Founda-
tion, Chief Khalsa Devan, Delhi Gurd-
wara Board, Central Sikh Board, Sikh
Educational Society, Vice-Chancellor,
Guru Nanak University, Amritsar,
Principal, Amritsar Medical College
and Giap Singh, one of the promoters
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of the college. But unfortunately at
that meeting, the main agenda was
completely side-tracked and a new
proposal came up to find out whether
we can link this with the problem of
assimilating the students in Patna
So, the Trust could not be formed.

I know there are certain diffieulties,
but the parents of the students have
taken a most constructive action.
When their wards are involved, they
cannot indulge in political haranging.
They have formed themselves into an
association and contacted a number of
friends who are prepared to olfer
donations. They have given certain
concrete  sugrestions, which T shall
roand out:

*1, Arrancements of taking over
the collected funds, assets by
the Proonters and passing on
the same to us.

2 Financial assistance by the
Central, Punjab and Harynna
Governments,

3. Approval'recognition by the
Harvana Government to re-
start the college at the cxist-
ing premises for the time be-
ing.

(4) Hospital facilities by the Har-
yvana Government at Farida-
bad.

(5) Land allotment by the Har-
yana Government for the
construction of the college at
or near Faridabad.

(6) Arrangement of affiliation of
the college with the Punjab
University.”

Very often we talk about take-
over of various concerns and activi-
ties by Government. But when such
action is needed most urgently, we
are not prepared to pay any atten-
tion. Very often the Prime Minister
intervenes in a number of problems.
I am told even in this problem, she
is willing to do so. This is my infor-
mation from reliable sources. But
I do not know why she is still wait-
ing. The former Health Minister was
given a chance. The present Health
Minister was given a chance, The
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Punjab Chief Minister tried his best
to sce that a Trust is formed, but for
certain reasons the agenda was gide-
tracked. The Speaker of Lok Sabha
also has said that if some sort of
charitable trust is sct up and if his
services will be useful, he will make
his services available. He has even
said that he is prepared to be the
Chairman of the Trust. My submis-
sion is with the good offices of the
Prime Minister, the Spcaker and
with the coopcration of the parents’
body and the students’ body, the Patna
solution should be set aside and some
effort should be made to see that the
studrnts are rehabilitated in the same
Faridabad College.

SHRI K. LAKKAPPA /Tumkur):
Mr. Chairman, mv hon. friend, Pro-
fessor Dandavate, has made the posi-
tion very clear. This should not be
tak~n as a matter of prestige because
the opposition is attacking the ruling
party. No question of prestige is in-
volved here, What is of paramount
importance is the future of the stu-
dents of this medical college, found-
rd in the mname of Guru Gobind
Singh.  The managrment of this col-
lege have misused the name of Guru
(Gobind Singh and perpetrated a fraud
on the student community. This
mediral college had students not only
from various parts of India but also
from other countries like Malaysia
and Singapore. These students and
their parents have spent Rs. 25,000
to 35.000 with high hopes and the
ambition of their becoming good doc-
tors. Now they find to their dismay
that they have been cheated to the
tun~ of Rs. 40 lakhs and the students
are, so to say in the streets.

I want to know why the Govern-
ment of Harvana and the Govern-
ment of India did not take any actlon
when this matter was brought to
thelr notice. Tt is a mater of regret
that in spite of the agitation by the
students in the most peaceful and de-
mocratic way and in spite of the pub-
lic sympathy for their cause, no
action has been taken by the govern-
ment so far. Here is a case where

042 L.8.—13
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the students never played into the
hands of the politicians. Though the
hon. Minister made a promise that
their problems would be looked into
and something would be done, he has
not done anything.

The students and their parents
have made one suggestion to solve
this problem. That suggestion is that
a trust should be created to run this
college and it should be given ath-
liation and recognition. Why should
the government not agree to this
suggestion?

The Minister in his statement the
other day mentioned that the marks
obtained by the students who gained
admission to this medical college are
much lower than those obtained by
students in other medical colleges, I

am told that students have been
admitted to this college strictly in
conformity with the rules and

regulations.

Instcad of wasting any further time
or resourccs, the Haryana Govern-
ment should take over this college
and the Central Government should
assist them financially for this take
over. Since most of the private me-
dical colleges are rtunning at a loss
and perpetrating fraud on their stu-
dents, all the medical colleges should
be taken over by the government. I
hope the hon. Minister will find and
announce a solution for this problem.

17.53 hrs.
|MR. SPEAKER in the Chair]

SHRI PILOO MODY (Godhra):
Mr. Speakcer, sir, T think this matter
hag dragged along long enough. It
has been going on for months and
months, and I cannot understand the
capacily of a country to just allow
things to drift in this fashion. When
will somebody with some foresight
and vision step in to steam this rot?
For months we have had this situa-
tion and there seems tp be, after hav-
ing exhausted all avenues, only one
solution and that one solution, accord-
ing to equity, according to justice so
tat nubody is hurt and nobody is fav-
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oured, is to allow the boys and their
parents to run the institution on their
own. There is no other solution to
this problem. I do not understand
what the Minister, week after week,
is doing. 1 do not know what the
hell h» is doing to arrive at a solu-
tion that will hand-over the institu-
tion to the parents and the students
themselves.

It has been suuggested that at the
head of the cooperative society or the
institution, there is to be some pro-
min nt man. [ believe, Sir, you
vourself, that is, the Speaker of the
Lok Sabha has taken a great interest
in this matter. 1 think, it would b=
very befitting if the Speaker himselt
was to lend his name to this institu-
tion so that it gets a cortain sobriety.
<o that public funds that mayv be en-
trusted to it, at some future date, arc
safezuarded. 1 cannot  understand.
therefrre, what is it that holds back
the Minister in making an announce-
ment along the lin~s that the Gowv-
ernment has accented the society as
has been formed by the students.
Let them go through the articles of a
association and decide.

We just now had an offer from
Prof. Madhu Dandavat: 1 will
add my own offer to that along the
lines of Prof. Madhu Dandavate.
You, Sir, yourself have also offered
to heln this institution by  lending
vour nam~. I do not understand
with all this assurance, what is hold-
ing up the Minister from allowing
this sort of sociely to be formed and
helping the students to get back the
assets which the previous manage-
ment may have acquir.d or may have
squandered. The only thing that the
Government has to do after having
accepted the principle is to se that all
moneys that have hitherto been col-
lected are extract~d or taken from
those who have run the institution in
the past and handed over to the new
snciety and to make good, if neces-
sary, as a very special case, any
amount that may have been squan-

MARCH 28, 1973
Health & Family Planning re. G. G. Singh
Medical College, Faridabad (Disc.)

Statement by Minister of 38

dered, that is to say, to take posses
sion of the assets such as they are
hand them over to the new society
and solve this problem once and fo
all.

Does Mr. Khadilkar really think
that if he gives us no reply today, he
will not be called upon to give the
reply next week or the week after
that? It must come to an end. You
cannot allow it go on and on. 1
understand he was not well for a few
davs. We can give him a few days
grace. Let us arrive at some con-
clusion. How long can you expect
*he students to  be on the streets
ltke that®

SHRI C K. CHANDRAPPAN
(Tellicherry): Mr. Speaker, Sir, at
the verv outsit, I must make one
thing very clear that what is happen-
ing in the Faridabad Medical Col-
lege is not an 1solated phenomenon.
It is the result of large-scale com-
mercialisation which being permitted
in the ficld of education, particularly,
in th - ficld of technical education, be-
cause the private management who
are amassing money at the cost of
parents and students have found that
it is more profitable to run a medical
college or an engineering college. As
a result of that, there is the mush-
ronm  growth of  medical  eolleges
utilising the name of great people,
utilising the name of people in
authority.

18 hrs

When the Minister and the Govern-
moent says that these students have
net obtained sufficient marks, let them
go and try their luck, I would like
tn ask one question. Was the Min-
ister sleeping, or were the Govern-
ment sleeping, at the time when this
Trust cam~ for sanction? This Trust
which was formed in the name of
Guru Govind Singh Vidva Sevek
Society had applied for permission
to run this racket of Medical Collcge,
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and Government had gracefully given
It was known to the Go-

permission,
vernment that Rs. 10,000 would be
laken a» donation and another

Rs. 10,000 would be taken as tuition
fees. After that, the studints werc
thrown in the streets. Many months
have passed. We had th pleasure
of discussing this matter in  this
House three months ago. This is not
a matter to be discussed just acade-
mically: there arc human elements
mvolved noit. If the Minister or
anvbody has the willingness to go
to the Boat Club, he will see the stu-

dents who have boen undertaking
fasts for several weeks. They are
raizing a  life-and-death  strugglc,

and vou have no svmpathy! You only
say that yvou are all for it. But the
question it not whether vou have hip
svmpathy to make, Th~ gquestion is
whether vou are coming out with @&
nnsitive supgestion that will help the
students out of it. For that, there is
a snggestion made, It is very inter-
esting. Tt is quite good that our
hon.  Sneaker is showing  intrrest
because vour good sclf, Mr, Speaker,
has been dragged into this contro-

versy. It is in the very nature of
capililists like Mr Piloo Modyv that
they sell everything for making
profi . (Interruption) It is in the
very character of capitalists. Mr.

Spea<or. vour name has been misused
in this. ...
MR. SPEAKER:
Do not worry.
ShRI C. K. CHANDRAPPAN: 1

It is not misused

think. it s misused. 1f you say
otheiwise, then I do not have any
nhjection,

The students find thrmselves in the
streels, and thosc who have taken
money and have committed a fraud
on the peopnle and the Government
are going away scot-free! Therc is
an inquiry going on. I do not know
how long this inquiry will take. Can
Government not take some measure
by which these people can be
strai,thtaway booked? Can they not
take soane measure by which the
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property of this fraud Trust can be
expropriated or confiscated? Then
lend your support to the pro-

you
posed Trust  which will have the
bl ssings of the Speaker and other

people. . ..

MR. SPEAKER: Leave me out of
the picture.

SHRI C. K. CHANDRAPPAN: 1
will be very happy if the hon. Minis-
tor comes out, at the end of this dis-
cussion, with a positive proposal to
immediately implement and save the
situation. I am not interested in
hvaring another suggestion which
will take another three months 1o
implement and after that, another
discussion in this House. Let this b2
the last discussion, Let your solution
be the final solution in the matter.
If you want to put an end to this
racket, th'n giving permission to
private  Medical College should be
stopped forthwith.

st gaR w9 T (qfzarr) - Aemy
Iy, 3T afzFs F#@w ¥ oarv w
AAH 2 TTE AT BT ASE AT &
T | TAMA FTAT FEZAE AT
Twta & 9% fafqev o7 fazr & s
fafrmr g sfrarr = 1 T AT AT
agdadAFAgEa I 9E A
FY T G5 A Fr A gz sirwararfin
25 HTE“TH’&{”FQTEFV%?{HTW;T;
FAAT | ATTZ T AT AT IA AT
Fi fwrar dafoaawdd? o dderT
7z A1 fF 7w IAE #fwT AT A gm
wrary wiaeRv fag &1, adm $or
#r7 wgEAT AT TAfar 21 A
Fifqd &1 TAF AW AT T AT
ot of AW (i freAr)
SET 51, W H ATHTE F 50 AT 570
T I TEAT F FI A g 16
e
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qEqef WEEA . R AW ZEH A
ATST |

=t qAq FAT 14 AT ®IAT
GEIAT WTHTHET & OTH 92T AT S | AT
ATE FY AT E AT AT G4 T
f&F 10 @ra Tyar faardtdl & uTa avst
g | a& 28T FIAT WF aF A50
fadar a7 g werary w8 frowar
& AR AZ AT o WEAT 74F 1T 7
aw gremnt & 205 fafrezT s w1ar-
qEaT T 8|

ST HIAAS ST HAT S SHET AT

&7 923 e, LA A fag, wrarar a
G0 AGE M ST G IA FT I AL v
# A F AT ZT SAIHAT | FAT A i
0, HEAATATTOAN & 78 TATIF v
Azl 21 IIAT cAreT G A TAT T
gaarR 1 foay fazamam waddee wifa-
AET ZL 919 | AR AT S T g0-
faT $12 3aF T HIIT0E 37 TR
&% a7 g Tav AwIar | W< dar fawers
F aTg WL THH =0 T=Y UEHT W,
ATIA WY E3Aq W OVE, HEE 9
qTEY St a1 FAT drfae T8 gh, W
9 ZEE H Ue wIaHr W a7 48 I8
FIAATT B ST MT qfesw Fraw
A AT W Fenfaat wower g
s zafgs & 487 wEtew ¥ gEA
a1zt §, B o 793 @ wfeds &
TEFATT FT ) gsra #wie fagre F @
fafrezd Fare &, o gfamm o7 s
S(ATTT | STH TATAT KT F1E A
G

SHRI VASANT SATHE (Akola): I
was hoping after the last discussion
when the hon. Minister had to come
with a very disappointing reply
which, I am sure, he himself . must

have been disappointed after the as-
surance he had given that a solution
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is afoot to solve the problem. He
said: ‘Just give me one week so that
I may come with that solution next
week,” Therefore, he must have been
hoping that some solution was likely
to be found and I am sure, he :nust
have been highly disappointed to
come on the 22nd to make a statement
which, to say the least, was a slap in
the face of these young men.

Let me at the outset clear some of
the confusions which, it seems, some
of your officers or informants have
created in you and through you even
in the public and the confusion is
this. You had said that the parents of
these boys had bought their places.
There was a hint in the Rajya Sabha
that there is black money and, there-
fore, people can give capitation {fee,
meaning thereby that probably these
children are the children of black-
marketeers or very rich men or sons
of seths. But do you know that a
majority of them, practically all of
them, are sons of middle-class and
ordinary people.

SHRI K. P. TUNNIKRISHNAN
(Badagara): They have sold property
and come here.

SHRI VASANT SATHE: Majority of
them are sons of doctors who are look-
ing to their sons to take over tneir
business.

SHRI PILOO MODY: Let not the
sing of the fathers be visited on the
sons; otherwise, what will happen to
your children?

SHRI VASANT SATHE: Your
children will be safe, Mr. Piloo Mody.
You need not worry.

May I state there for your inferma-
tion. one girl, Paramjit Cheema is
a daughter of a Jawan in the  Air
Force. Another one, Pratiba Raina,
is a daughter of a teacher. The third
one is Manjeet Singh Gulani, son of
a teacher and the fourth one is Mohan
Lal Garg, son of a police constable.
Are these people blackmarketeers?
What sort of sympathy are we going
to have for our voung men in this
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country if we are going to get away
with this sort of feeling? Therefore,
Sir, let us disabuse our minds once for
all. These are not the sons of free
brokers and looters. You cannot say
thut they are useless fellows, trying
Lo get inio the medical colleges. I may
mnlorm you that most of these boys ful-
11l the minimum requirement of the

medical council, that is 45 per cent
marks., They have got more than
that. Out of 170 those who got bei-

ween 45 to 50 are only 23. There are
16 first-classes, 34 higher second classes
and Y7 second classes. Are these re-
jects? Can you say of them that they
are good-for-nothing fellows? Do you
mean to say that second-class boys
must not have any chance to get into
the medical colleges? Sir, it is an
accident in this country that because
we have only a few medical colleges
there is this stiff competition and oniy
tnuse getting 60 or 70 per cent get ad-
micied. It is all the more reason why
we should not deny medical education
Lo these boys.

What is immediately required is
this. You should confirm vour deter-
mination to act. What was the pro-
nuse given by your predecessor? He
saud: If a trust is formed we will be
giving all our help and I will use my
good offices. We know the strength ot
these words  when Dikshitji SAY S
‘good offices’. Why should you, as his
successor be scared. All that was
negded was, a trust ought to be form-
ed. The Punjab Chief Minister tried.
He unfortunately fell in a trap. He
called a meeting of people for which
this very gentleman Gyan Singh was
callel; he practically conducted that
meeting. And, he tried to sidetrack
the whole issue and take it to Patna.
What has Patna got io do with  this,
Sir? This is a very simple issue.
This is matter relating to Faridabad
Medical College, a simple issue and
you should concentrate on that. His
point was this: If Patna College is
allov ed to be started by Bihar Gov-
ernm 3:nt then I will take all these
boys away there. That is, from frying
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pan to the fire. That was the trap.
You were likely to fall a prey to that
but you fortunately corrected your
self py saying. they would not be
tuken there. You declared it in the
Rajya Sabha.

You wanted a Sociely under the
Societies Act. The parents have form.
ed a Society. The parents by them-
selves cannot run it, they cannot raise
the money  Therefore, leaders of the
community from Punjab,—respected
leaders like Dr. Jogindar Singh, our
respected Speaker, Shri Sat  Pal
Kapoorji and others—who are quite
willing to associate themselves. So,
take their help. What is there to
stop vou from doing that? Money will
be no problem provided you agree to
do this. Society ought to be formed
by those who are at siake. They
have formed a society. All that vou
are required to do is, get  back the
money which is their own money.

U am surprised at what the Minister
suid iast timoe, Sir. this is my last
pcint.  He said: What can I do? This
1s an inter-State matter. We are
handing it over lo the CBI. Where
does the CBI come into the picture
a' all in this? Gyan Singa in that
booklet has accepted that ha has
taken money and all that you have to
do is, you should utilise your jn-
fluence. Do you mean to say that you
are so much helpless in the matter
that you could not arrest these per-
sons even after police complaint has
been made? You should say: Give
the money or otherwise T will put you
in jail. Do vou mean to say that
you are so helpless to do that?

I am reminded of 4 story of Maha-
bharatha. Lord Krishna had told
Arjuna after removinz the chakra
from the Sun. Here is the Sun, that
is the accepted fact, proved fact, that
he has their money and here is the
Jayadrath, that is the fellow Gian
Singh Purewal; Arjun, shoot with the
arrow. But Arjun says: ‘Wait, Sir. 1
will put it before the CBI: I will have
the CBI inquiry first. If Arjun had
sald that. the whole Mahabharata
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would have been reversed and Kaura-
vas would have won. So oh, A1jun of
today please for Gods sake, do not
throw away your gandiv and do mol
plead helplessiess and do not give this
unsolicited advice....

MR. SPEAKER: Arjun is very much
hesitating to fight.

SHRI ATAL BIHARI VAJPAYEE:
He cannot fight without Krishna,

SHRI VASANT SATHE: This advice
is most uncharitab.e, to tell the boys:
go and toy your luck in other medical
colleges in the country. Do not do it.

Lastly, I would say this, These sons
of Punjab, if they coul:l tight on the
ront and save this land, you kiow
what they are made of. Up till now,
these boys—[ know them personally--
have been agitating for the last eigit
months most peacefully and in a dis-
ciplined manner. Do not provose the
vouth of the country. This is wvery
When we meet them. we say

wrong.
we wil] find a colution. Let us not
hetray them because t7en that pro-

vokes the vouth to violence. which is
a very undesirahle thing.

I would tell the Minister: do not
begin with a failure. [ do not want
him in this Ministry lo begin with a
failure. This ig a very ticklish child
that he has. Therefore. 1 hope he will
come forward with a real solution. We
have given him suggestions. We have
given a proposal. Here is the society.
Join it. Help it. G2t the money
back. Catch hold of that man by the
co’lar and get the money back. Then
let these great men join that. As Sat-
pal has said, there will be no problei
of money. Do not give a ‘no’. Thal
is all T want to say.

MR. SPEAKER: Dr. Austin wants Lo
speak. The hour of interruption is al-
ready reacrhed. What I propose is that
we continue this discussion on another
day. Meanwhile, the Minister will
have some time to come prepared in
virw of the views expressed.

SITRI PILOO MODY: We will glve
rim some time to prepare. But next
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lime, if bhe is not prepared, we are
going to persecute him.

MR. SPEAKER: Persecute or prose-
cute!

SHRI PILOO MODY: 1 will perse-
cute him and you can prosecute him.

DR. HENRY AUSTIN (Ernakulam):
It has veen a distressing experience for
those of us w0 had been seeing about
176 stude~1s of the Faridahad Medical
College drawn from different regions
of the counilry with a few from over-
seas also facing so much of anxiely,
uncertainty and mental and physical
strain in the past many dayvs or
many months, For us MPs and others
who s conscience is roused on this
5ue. lhe only guestion we would
asa ol Government an¢ other MPs and
all tho:= who are interested is: on
whicn «ide of the harricade are we.
when on the one side some people pre-
tending to be great philanthropists
or educationists but who ultimately
have unfolled th2mselves—I do not
wia -l tu use o harsh word, 1T wish to
be mild=—ax persons who do not keep
their promise? I might have used the
word 'crooks or people who have prov-
edl that they are unfit o com~ to the
public life with such motives. Proh-
ah v. the Governmeni encouraged
these nrivate medical colleges. perhaps
thinking that the commercial or in-
dustrial surplus capital could be con-
varted into a philanthropical and
charitable capital. So, this kind of
medical colleges was encouraged. But
later nn, from one end of the country
to the other, about 127 students are
already suffering, and it has proved
that even the great sanctum sanctorum
of educational and cu’tural centres is
being prostituted or desecrated by
money-hungry and power-hungry peo-
ple.

In this case in Faridabad, the
tragedy is this. From the very start
of this bproject. it looks or it seems
it .has proved the ulterior motive that
motivated these people. For instance.
they first wanted to start this college
at Karnal, and in spite of ths Haryana
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a1d at the same time alow these

Government's refusal to change ta-
venue, they unilateraliy changed ine
location and they started it at Farida-
bad. Then again, for no reason, they
took the twin endeavour and made an-
other efiort of their cwn at Pailna,
There also, it has become a miserable
failure. If you go throuch the pros-
pectus—for want of time I am not
going info the documents which I have
bhefore me—of this college., which they
have put out, yvou wil find that they
have been trying to capitalise or mis-
use tme name of a holy person, the 10th
Guru, who is highly revered all over
the country. They have been bringing
in the Planning Commission saying
that the Planning Commission has not
succ2eded in filling the gap by bring-
ing in more colleges. Then they are
raising the problem of youth and all
kinds of efforls have been made to
project ahe image that they are out
to “elp a charitable or philanthropic
cause. But it has been vroved other-
wise. From my State. a number of
them have come from my constituency.
I have talked to them and I have found
how distressing their fee'ing is, and
how uncertain they are. Some people
have come from overseas, from Malay-
sia; they came to me and said that
they do not want to go back to their
country if their medical college is
rehabilitated. I was frightened. It is
seldom that I am frightened. But these
men and women do not want to go
back; they will end themselves here.
Such is the strain under which they
are made to suffer, and are subjected
to.

Se many facts have been given and
I do not want to prolong my speech.
Everyone who sees the magnitude of
this problem and the seriousnesg of
this problem is much comcerned about
it. I am sorrv to say that the hon.
Minister whom I respect very much.
has not been able to give at least a
ray of hone to these 170 men who
have been looking to him for some
kind of encouragement. and it is not
nina that we allow these dupers to go
roningd as thoush nothing has happened

young men to die in the Boat Club
lawns on Rafi Marg. Although there
ig an =nzuiry. I think that it is not
righl that since these people have not
been able to run the college according
to their programmes and prospectus
it should be presumed that they have
defalcated or they have run away
from their responsibility or they have
misappropriated, if I may say so.
Theefore, such legal and technical
considerations should not stand in the
way of the Government in meeting
out justice. I for one am not at all
in favour of this capitation fe2 even
in the nrivate colleges,

In this case, because the Govern-
ment have followed the policy of en-
couraging private colleges, some people
have come and prospectuses have been
issued saying that the State Govern-
ments are there, and so these young
men have come. Therefore. they
should not be penalised because it is
the responsibility of the Government
having pushed a policy. When these
people have come forward in pursuit
of higher learning to serve the country.
it is our responsibility to see that
th=y do not suffer, and it is not justi-
fiable to take out a leaf from a book
of law or procedure and say it cannot
be done. We see parents and others
have come forward and I am sure
there are enough charitably-disposed
or vhilanthropic people who are con-
cerned about the vouth of the country.
to come forward.

I am sure the Government have
equal responsibility to rise up to the
occasion and meet this challenge and
see that thosz who have duped these
young men from difierent countries
are put to jail, and start a medical
college which will be the result of a
trust that should come forward with
massive Government support.

MR. SPEAKER: There is quite a
long list of M2mbers who still want
to participate. What I propose is, we
postpone this discussion. The hon.
Minister has already known your
views, I am {old, indirectly. he still
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wants some time. I shal
again at another time. I do no! pro-
pose to fix a target date. I shall give
him some time; in the meanwhile in
some shape these things may mate-
rialise. You want to hear his reply
now?

PROF. MADHU DANDAVATE: Even
without a reply if he starts the col-
lege, we are happy.

MR. SPEAKER: I am walching his
tace: there is no smile, Therefore 1
aljourn it to another day. . .
iInterruptions) No time hke one week
please do not ask the time  Mavbe

fix it up

MGIPND=— l.—j0y 25
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earlier also. I do not fix any day. He
may consider to deal with it with a
little more care, with more caution
also, New light has been thrown on
it by Members,

SHRI PILOO MODY: Let the Minis-
ter understand he is being charged to
find a solution,

MR SPEAKER: He has. of course. |
personally know it.
18.27 hrs.

The Lok Sabha then adjcurned till
Eleven of the Clock on Thursday
March 29, 1973/Chaitra 8, 1895 (Saka).



